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Supreme Court [10]

Amlesh Kumar v. State of Bihar, (Sanjay Karol and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
1326

Batlanki Keshav (Kesava) Kumar Anurag v. State of Telangana, (S. Ravindra Bhat and Dipankar
Datta, JJ.), 2023 SCC OnLine SC 2408

Central Board of Indirect Taxes & Customs v. Aberdare Technologies (P) Ltd., (Sanjiv Khanna, C.J.
and Sanjay Kumar, J.), 2025 SCC OnLine SC 1323

Competition Commission of India v. Independent Sugar Corpn. Ltd., (M.M. Sundresh, Sudhanshu
Dhulia and S.V.N. Bhatti, JJ.), 2025 SCC OnLine SC 1325

Ganeshkumar Rajeshwarrao Selukar v. Mahendra Bhaskar Limaye, (Abhay S. Oka and Rajesh
Bindal, JJ.), 2024 SCC OnLine SC 5500

Ganeshkumar Rajeshwarrao Selukar v. Mahendra Bhaskar Limaye, (Dr D.Y. Chandrachud, C.J. and
J.B. Pardiwala and Manoj Misra, JJ.), 2023 SCC OnLine SC 2409

Ganeshkumar Rajeshwarrao Selukar v. Mahendra Bhaskar Limaye, (Dr D.Y. Chandrachud, C.J. and
J.B. Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 5499

Ministry of Consumer Affairs v. Dr. Mahindra Bhaskar Limaye, (M.M. Sundresh and Aravind Kumar,
J1.), 2024 SCC OnLine SC 5501

Satender Kumar Antil v. CBI, (M.M. Sundresh and Rajesh Bindal, JJ.), 2025 SCC OnLine SC 1322

Union of India v. Azad Singh, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC
1324

Allahabad High Court [43]
Aalok Singh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3295
Abid v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3298
Akash Dixit v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3303

Anant Sharma v. State of U.P., (Pritinker Diwaker, C.J. and Ashutosh Srivastava, J.), 2023 SCC
OnLine All 5414

Anant Sharma v. State of U.P., (Rajesh Bindal, C.J. and J.J. Munir, J.), 2022 SCC OnLine All 2648
Anant Sharma v. State of U.P., (Rajesh Bindal, C.J. and J.J. Munir, J.), 2022 SCC OnLine All 2649
Anant Sharma v. State of U.P., (Rajesh Bindal, C.J. and J.J. Munir, J.), 2022 SCC OnLine All 2650

Anil Kumar v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
3317

Ashraf'v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3292
Bismillah v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3286
Devendra Kumar Sharma v. Ruchi Tiwari, (Rohit Ranjan Agarwal, J.), 2024 SCC OnLine All 8842

Dharmendra Kumar v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.),
2025 SCC OnLine All 3318

Hafijurrahman v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3296

Karanpal v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3302
Kiran Prajapati v. State of U.P., (Saurabh Srivastava, J.), 2023 SCC OnLine All 5417

Km. Saraswati v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3312
Lakhna v. State of U.P., (Saumitra Dayal Singh, J.), 2025 SCC OnLine All 3290
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Lalit v. State of U.P., (Sanjay Kumar Singh, J.), 2025 SCC OnLine All 3289
Lallu Sonkar v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3297

Mahendra Kumar Patel v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All
3310

Man Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3291

Mohit Kumar v. State of U.P., (Jaspreet Singh, J.), 2023 SCC OnLine All 5416

Mohit Kumar v. State of U.P., (Sangeeta Chandra, J.), 2022 SCC OnLine All 2651

Nagesh v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3301

Naveen v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3287

Priyanshu Rana v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3315
Raj Gaurav Singh v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3294

Raj Kumar v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3304
Ramapati v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All 3316
Sarvesh v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3305
Shahjahan v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3311
Shoeb Malik v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 3299

Sohan Lal v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All 3285

State of U.P. v. Kiran Prajapati, (Manoj Kumar Gupta and Donadi Ramesh, JJ.), 2023 SCC OnLine
All 5415

Sunil v. State of U.P., (Vikas Budhwar, J.), 2025 SCC OnLine All 3288

Suraj Singh v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3300
Suresh v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3307
Tarachandra v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3309
Triloki v. State of U.P., (J.J. Munir and Anil Kumar-X, JJ.), 2025 SCC OnLine All 3313
Ujagar Singh v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3314

Vijay Shankar Mishra v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All
3306

Vipin v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 3293
Virendra Kumar v. State of U.P., (Rajiv Gupta and Harvir Singh, JJ.), 2025 SCC OnLine All 3308

Andhra Pradesh High Court [56]
A. Gouri Shankar v. A.P. SRTC, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2022

A. Nukanjali Devi v. Director of Collegiate Education, (Ravi Cheemalapati, J.), 2025 SCC OnLine
AP 2023

A. Venkataramanappa v. A.P. State Coop. Marketing Federation Ltd., (Ravi Cheemalapati, J.), 2025
SCC OnLine AP 2046

B. Mallikarjuna v. Managing Director, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2047
B. Srinivasulu v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2048
B. Sudarsanamma v. State of A.P., (B.S. Bhanumathi, J.), 2025 SCC OnLine AP 2012
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B.S. Subbaratnam v. Registrar of Coop. Societies, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP
2044

Bhathala Project LLP v. A.P. State Power Distribution Co. Ltd., (Subba Reddy Satti, J.), 2025 SCC
OnLine AP 2045

Bheemdol Sugars Staff & Workers Union v. State, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP
2040

Budamcharla Venkateswaralu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 2015

C. Visalakshmi, Kurnool v. Syndicate Bank, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2033
D. Rajasekhar Reddy v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2042

D. Rajasekhar Reddy v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2050
Dwaraseela Narayanamma v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 2065

G. Demudamma v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2041

HPCL v. D. Ramu, (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2016

Hrudai Agri (P) Ltd. v. A.P. Soutgern Distribution Co. Ltd., (Subba Reddy Satti, J.), 2025 SCC
OnLine AP 2061

Hrudai Agri (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.), 2025
SCC OnLine AP 2056

Hrudai Agri (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.), 2025
SCC OnLine AP 2063

Hrudai Aqua Foods (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2053

Hrudai Aqua Foods (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2055

Hrudai Aqua Foods (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2057

Hrudai Aqua Foods (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2060

Impact Engineers v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti, J.), 2025 SCC
OnLine AP 2027

Janakirama Aqua Farms (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti,
J.), 2025 SCC OnLine AP 2054

Janakirama Aqua Farms (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti,
J.), 2025 SCC OnLine AP 2058

Janakirama Aqua Farms (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti,
J.), 2025 SCC OnLine AP 2059

Janakirama Aqua Farms (P) Ltd. v. A.P. Southern Power Distribution Co. Ltd., (Subba Reddy Satti,
J.), 2025 SCC OnLine AP 2062

Jayam Movies (P) Ltd. v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2066

K. Madhusudhan Rao v. Depot Manager Gudur Nellore District, (Ravi Cheemalapati, J.), 2025 SCC
OnLine AP 2021

K. Shiva Kishore Kumar v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2039
K. Vijaya Kumar v. Secretary, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2017
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L.K. Engineering Works v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti, J.), 2025
SCC OnLine AP 2028

Likhitha Engineering Enterprises v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti,
J.), 2025 SCC OnLine AP 2029

M. Raviv. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2052

Medam Dasaratharamaiah v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine
AP 2051

National Equivalent Educational Trust v. Union of India, (Dhiraj Singh Thakur, C.J. and R.
Raghunandan Rao, J.), 2025 SCC OnLine AP 2013

P. Vanaja Kumari v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 2067
P.S.N. Raju v. School Edu Dept., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2043
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Residency Educational Society v. National Council for Teacher Education, (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2036

S.K. Rama Rao v. Indian Bank, (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2020
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SCC OnLine AP 2030
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Sri Sitarameswar Industries v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti, J.),
2025 SCC OnLine AP 2038

Srinivasa Micro Technic v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti, J.), 2025
SCC OnLine AP 2031

Syed Rehaman v. Oriental Insurance Co. Ltd., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2024
Talagani Venunadham v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2049

Teja Tool, Tech v. A.P. Industrial Infrastructure Corpn. Ltd., (Subba Reddy Satti, J.), 2025 SCC
OnLine AP 2026

Uppili Gopi v. State of A.P., (Subba Reddy Satti, J.), 2025 SCC OnLine AP 2034

V. Bhaskara Rao v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP 2014
Vattem Srinivasa Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2018
Vattem Srinivasa Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2019

West Godawari Coop. Sugars Ltd. v. State of A.P., (Ravi Cheemalapati, J.), 2025 SCC OnLine AP
2037

Bombay High Court [1]

Mohd. Abdul Raheman Malik v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2025 SCC OnLine
Bom 2223

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002712071

Calcutta High Court [1]
Shamishta Panoli v. State of W.B., (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4713
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5685

Ram Naresh v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5690
Rambkripal Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5706

Royal Travels v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
5716

Rupesh Soni v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 5700
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Samar Singh Gond v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
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State of Chhattisgarh v. Meenu Mishra, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
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State of Chhattisgarh v. Narendra Kumar Kashyap, (Ravindra Kumar Agrawal and Arvind Kumar
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Gujarat High Court [1]
Jyotsnaben v. Collector, (Devan M. Desai, J.), 2025 SCC OnLine Guj 1975
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Ashok Kumar v. State of H.P., (Virender Singh, J.), 2025 SCC OnLine HP 1824
Bakshi Ram v. SBI, (Virender Singh, J.), 2025 SCC OnLine HP 1825
Balbir Singh v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1827

Himland Housing (P) Ltd. v. Arun Kumar Sharma, (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP
1831

Mountain Eco Tourism Partnership Firm v. Union of India, (Ajay Mohan Goel, J.), 2025 SCC
OnLine HP 1828

Puran Singh v. Tara Dutt, (Bipin Chander Negi, J.), 2025 SCC OnLine HP 1823

State of H.P. v. Heera Singh, (G.S. Sandhawalia, C.J. and Ranjan Sharma, J.), 2025 SCC OnLine HP
1830

State of H.P. v. Mehar Chand, (G.S. Sandhawalia, C.J. and Ranjan Sharma, J.), 2025 SCC OnLine
HP 1822

State of H.P. v. Radha Mohan, (G.S. Sandhawalia, C.J. and Ranjan Sharma, J.), 2025 SCC OnLine
HP 1821

Sumna Devi v. State of H.P., (Sandeep Sharma, J.), 2025 SCC OnLine HP 1826
Union of India v. B.S. Ranbir & Co., (Jyotsna Rewal Dua, J.), 2025 SCC OnLine HP 1820

United India Insurance Co. Ltd. v. Nitya Nand, (Vivek Singh Thakur, J.), 2025 SCC OnLine HP
1829

Jharkhand High Court [6]
Amit Kumar Sinha v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2579
Jitram Ganjhu v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2578

New India Assurance Co. Ltd. v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar
2581

Pradeep Prasad v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2583
Saket Shekhar v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2582
Taj Palace Marriage Hall v. State of Jharkhand, (Sanjay Prasad, J.), 2025 SCC OnLine Jhar 2580

Jammu and Kashmir High Court [5]

ACM Public School v. Naseem Javed Choudhary, (Mohd. Yousuf Wani, J.), 2025 SCC OnLine J&K
555

Healthium Medtech Ltd. v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2025 SCC OnLine
J&K 559

Puriv. State (UT of J&K), (Mohd. Yousuf Wani, J.), 2025 SCC OnLine J&K 557
Rajneesh v. Parul Sharma, (Rahul Bharti, J.), 2025 SCC OnLine J&K 556
Vishal Malhotra v. State (UT of J&K), (Rahul Bharti, J.), 2025 SCC OnLine J&K 558
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Karnataka High Court [2090]

(Electrical) Major Works Division v. Pandyappa J.R, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar
9086

A Basappa v. Secretary Govt of Karnataka, (H.T. Narendra Prasad, J.), 2024 SCC OnLine Kar 8545

A G Ramaiah Reddy Charitable Trust v. Bangalore Water Supply & Sewerage Board, (M.
Nagaprasanna, J.), 2024 SCC OnLine Kar 8736

A P Radaha Krishna v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 10589
A R Shanthakumari v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 8512
A T Jayakumar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2024 SCC OnLine Kar 9936
A. Gopal v. State, (E.S. Indiresh, J.), 2024 SCC OnLine Kar 9511

. Jyothiv. J. Prabhakar Rao, (Lalitha Kanneganti, J.), 2024 SCC OnLine Kar 9384

. Narasimhan v. State of Karnataka, (M. Nagaprasanna, J.), 2024 SCC OnLine Kar 8731

. Ramakrishnappa v. K.S.R.T.C., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 9395

. Rangappa v. State of Karnataka, (N.S. Sanjay Gowda, J.), 2024 SCC OnLine Kar 8493

. Ravi v. State of Karnataka, (R. Devdas, J.), 2024 SCC OnLine Kar 10093

. Shamoon Pasha v. B.M.T.C., (Jyoti Mulimani, J.), 2024 SCC OnLine Kar 9951

. Suregowda v. State of Karnataka, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 7962

. Vasudeva Rao & Sons v. Bruhat Bengaluru Mahanagara Palike, (B.M. Shyam Prasad, J.), 2024
SCC OnLine Kar 8963
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A.N. Narasimhaiah v. Executive Officer, (B.M. Shyam Prasad, J.), 2024 SCC OnLine Kar 8820
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Assam Electricity Regulatory Commission (Electricity Supply Code) (Sixth Amendment)
Regulations, 2023

Assam Electricity Regulatory Commission (Grid Interactive Solar PV Systems) Regulations, 2019

Assam Electricity Regulatory Commission (Electricity Supply Code) (Fourth Amendment),
Regulations, 2022

Assam Electricity Regulatory Commission (Electricity Supply Code) (Third Amendment),
Regulations, 2020

Assam Electricity Regulatory Commission (Electricity Supply Code) (Second Amendment),
Regulations, 2020

Assam Electricity Regulatory Commission (Electricity Supply Code) (First Amendment),
Regulations, 2018

Bihar Treasury (Amendment) Code, 2014

Bihar Treasury (Amendment) Code, 2014 (1)

Bihar State Registered Dealers Accidental Death Grants Scheme, 2014

Bihar Secretariat Clerical Service (Recruitment) (Amendment) Regulations, 2014

Bihar Electricity Regulatory Commission (Terms and Conditions for Determination of Tariff) (2nd
Amendment) Regulations, 2014

Bihar Electricity Regulatory Commission (Recruitment and Terms and Conditions of Service of
Officers and employees) Regulations, 2014

Bihar Electricity Regulatory Commission (Delegation of Financial Powers) Regulations, 2014
Bihar Electricity Regulatory Commission (Demand Side Management) Regulations, 2014

Bihar Electricity Regulatory Commission (Terms and Conditions for Tariff Determination from Solar
Energy Sources) (2nd Amendment) Regulations, 2014

Bihar Electricity Regulatory Commission (Terms and Conditions for Tariff Determination from Solar
Energy Sources) (3rd Amendment) Regulations, 2014

Bihar Electricity Regulatory Commission (Consumer Grievance Redressal Forum and Electricity
Ombudsman) (4th Amendment) Regulations, 2014

Bihar Pharmacist Cadre Rules, 2014

Bihar Transport Clerical (Recruitment and Service Condition) Rules, 2013

Bihar Agriculture Sub-ordinate Service category-5 (Plant Protection) Rules, 2014

Bihar Agriculture Subordinate Service Category-1 (Agronomy), Rules, 2014

Bihar Legal Metrology (Enforcement), Rules, 2014

Bihar college of Physiotherapy and Occupational therapy Teaching Cadre (Amendment) Rules, 2014
Bihar Physiotherapist/Occupational therapist Cadre Rules, 2014

Bihar Industrial Training Service Rules, 2009

Jagjivan Ram Parliamentary Studies and Political Research Institute Cadre Rules, 2014

Bihar Revenue Department Clerical Cadre (Recruitment and condition of service) Rules, 2014
Bihar revenue Draftsmen Cadre (Recruitment and Conditions of Services) Rules, 2014
Shatabdi Anna Kalash Yojana Rules, 2014

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002410339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002410339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002670992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002715595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002711759

-92 -

Bihar Minority Welfare directorate, Clerical Cadre (recruitment and conditions of service) Rules,
2014

Bihar Sports and Youth Services Rules, 2014

Bihar State Art and Culture Service Rules, 2014

Bihar State Archaeology and Museum Service Rules, 2014

Bihar Legislative Work Service (Recruitment, Promotion and Service Conditions) Rules, 2014
Bihar Legal Service (Recruitment, Promotion and Condition of Services) Rules, 2014

Bihar Sub-Inspector Excise Cadre Rules, 2014

Bihar Lalit Kala Academy Rules, 2013

Bihar Labour Clerical Cadre Rules, 2014

Bihar Education Service Cadre Rules, 2014

Bihar Health Service (Appointment and Service Condition)(Amendment) Rules, 2014

Bihar State Co-operative Department Field Stenographer Cadre (Amendment) Rules, 2014
Cooperative Extension Officer Cadre Rules, 2014

Bihar Government Special Schools (Deaf & Dumb and Blind) Teachers Cadre Rules, 2014
Bihar Sangeet Natak Academy Rules, 2013

Child Protection House Master cum clerk (recruitment and conditions of service) Rules, 2014
Bihar Travelling Allowance (Amendment) Rules, 2014

Bihar Maximum Retail Price (India made Foreign Liquor and Beer) fixation (Amendment) Rules,
2014

Bihar Collectorate Clerical Cadre (recruitment and conditions of service) (Amendment) Rules, 2014
Bihar Driver&apos;s (recruitment and Service Condition) (Amendment) Rules, 2014

Bihar Public Health Engineering Circle Level Draftsman Cadre (Recruitment & Service Conditions)
Rules, 2014

Bihar Public Health Engineering Department Group-C Vehicle Driver Cadre (Recruitment and
Service Conditions) Rules, 2014

Bihar Public Health Engineering Department Group-‘D’ at Departmental/Circle/Divisional level
(Recruitment & Service Conditions) Rules, 2014

Bihar Public Health Engineering Circle Level Accounts Clerical Cadre (Recruitment & Service
Conditions) Rules, 2014

Bihar Dresser Cadre Rules, 2014

Bihar Lab Technician Cadre Rules, 2014

Bihar O.T. Assistants Cadre Rules, 2014

Bihar Sanitary Inspector Cadre Rules, 2014

Bihar Health Educator Cadre Rules, 2014

Bihar X-ray Technician Cadre Rules, 2014

Bihar E.C.G. Technician Cadre Rules, 2014

Bihar Minerals (Prevention of Illegal Mining, Transportation and Storage) (Amendment) Rules, 2014
Bihar Minor Mineral Concession (Amendment) Rules, 2014

Agriculture Co-ordinator Cadre (Recruitment and Service Conditions) Rules, 2014
Bihar Agriculture Subordinate Service, category-8 (Weights and Measures) Rules, 2014
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Bihar Agriculture subordinate service category-3 (Chemistry) Rules, 2014

Bihar Nursing Teaching Cadre Rules, 2014

Bihar Municipal Accounting Rules, 2014

Bihar Anti Terrorist Squad Rules, 2014

Bihar Commercial Taxes Department Regional Clerical Service Condition (amendment) Rules, 2014

Bihar Commercial Taxes Inspector Cadre (Recruitment, Promotion and Service Condition) Rules,
2014

Bihar Excise Constables Cadre (Recruitment and service-conditions) Rules, 2014

Bihar State School Teachers and Employees Disputes Redressal Rules, 2013

Rural Works Department Field clerical cadre (Recruitment & Service Conditions) Rules, 2014
Rural Works Department stenographer cadre Rules, 2014

Bihar State Free and Compulsory Education for Children (amendment) Rules, 2013

Bihar Outstanding Sportsperson Appointment Rules, 2014

Bihar Secretariat Stenographer&apos;s Service (Amendment) Rules, 2014

Bihar Architect cadre Rules, 2014

Bihar Building Construction Department Clerical Cadre (Recruitment and condition of Service) Rules,
2014

Bihar Probation Service Rules, 2014

Bihar Tourism Cadre Rules, 2013

Bihar Election Service (Amendment) Rules, 2013

Bihar Employees State Insurance Scheme Clerical Cadre Rules, 2014

Bihar General Provident Fund (amendment) Rules, 2014

Bihar Food Safety Service Rules, 2014

Bihar Integrated Child Development clerical cadre (recruitment and conditions of service) Rules, 2014
Bihar Registration of clerk grade (Amendment) Rules, 2014

Bihar Stamp (Prevention of Under Valuation of Instruments)(Amendment) Rules, 2014

Bihar Probation Clerical Cadre (Appointment and Service Conditions) Rules, 2014

Bihar Jails Lower Division Clerks Cadre (Amendment) Rules, 2014

Patna High Court Officers and Staff (Condition of service and Conduct) (Amendment) Rules, 2014
Bihar Finance (Amendment) Rules, 2014

Water (Prevention and Control of Pollution) (amendment) Rules, 2014

Bihar State Journalist Insurance Scheme, 2014

Local Area Engineering Organisation Clerical Cadre (Recruitment and Service conditions) Rules,
2014

Bihar Building Construction Department Draftsman Cadre (Regional/Headquarter establishment)
(Recruitment & service conditions) Rules, 2014

Technical Cadre (Fitter, Electrician, Welder and Turner) (Recruitment & service condition) Rules,
2014

Bihar Building Construction Department Technical cadre (Regional/Head quarter establishment)
(recruitment & Service conditions) Rules, 2014

Bihar Divisional Rajbhasha Cadre Rules, 2014
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Bihar Rajbhasha Publication Cadre Rules, 2014
Bihar Rajbhasha Cadre Rules, 2014

Information and Public Relations Department photographer (Recruitment, Promotion and Service)
Cadre Rules, 2014

Bihar District Forum Clerical Cadre (recruitment and condition of service) Rules, 2014
Bihar District Forum Steno-typist cadre (recruitment and service conditions) Rules, 2014
Bihar State Commission for Women (Amendment) Rules, 2014

Bihar Range Officer of Forests cadre (Recruitment and Service Conditions), Rules, 2013
Bihar Planning Service Rules, 2014

Bihar Boiler Penalty Adjudication and Appeal Rules, 2025

Bihar Special Survey and Settlement (Amendment) Rules, 2025

Bihar Agriculture Department Stenographer Cadre (Recruitment, Promotion and Service Conditions)
Rules, 2025

Mukhyamantri Gramin Bus Yojna, 2025

Chhattisgarh High Court Advocates&apos; Chambers (Allotment and Occupancy) Rules, 2025
eSakshya Management Rules, 2025

Meghalaya Building (Amendment) Bye-Laws, 2025

Meghalaya Forensic Sciences Service (Amendment) Rules, 2024

Meghalaya Excise (Amendment) Rules, 2024

Punjab Local Audit (Group B) (Amendment) Service Rules, 2025

Guidelines for Recording of Evidence of Vulnerable Witnesses, 2024
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